
Ref.No.: 

UPPCB 

To, 

G7ovco/oA NO. S2/2024 

The Registrar, 

Sir, 

Copernicus Marg, 
New Delhi. 

Hon'ble National Green Tribunal, 

E-mailjudicial-ngt@gov.in 

REGIONAL OFFICE, 

UP. POLLUTION CONTROL BOARD 

Encl.: As above. 

SONBHADRA 

Endt. No. & date as above. 
Copy to: 

Sub:- Submission of compliance status report in pursuant to order dated 12.03.2024 
passed by Hon'ble NGT in the matter of Original Application No. 521/2022 
Sampurna Nand V/s. State of U.P. 

Date: 

In Compliance of Hon'ble NGT order dated 12.03.2024 in the matter of 0.A. No. 
521/2022 Sampurna Nand V/s. State of U.P., the compliance status report is being filed 

herewith. 

1. District Magistrate, Mirzapur for kind information please. 

It is requested that the aforesaid information may be presented before the 
Hon'ble Tribunal for kind consideration. 

RIat, HHG-231216 

LiFE 

Àd: rosonbhadra@uppcb.in 

Lifestyle for 
Environment 

22]ou/e2y 

2. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow 
for kind information & necessary action please. 

Yours faithfully, 

3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information 
and necessary action please. 

(U.) Gupta) 
Regional Officer 

Sonbhadra. 

4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber, 
Supremne Court of India, New Delhi-110001. 

E-mail: rosonbhadra@uppcb.in 

Regional Officer 
Sonbhadra. 

Office: House No. 162, Uttar Mohal (Near Chandi Hotel) 
Robertsganj, Sonbhad ra-231216 
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Complaince Status Report in pursuant to order dated 12.03.2024 

passed by Hon’ble NGT in the matter of OA No. 521/2022 Sampurna 

Nand vs. State of U.P.& Ors. 
 

  

1. That it is submitted that UPPCB has issued Show Cause Notices to all 26 Stone 

Crushers and 40 Mining Leases under section 31-A of Air (Prevention and 

Control of Pollution) Act, 1981 (as amended) for closing down the operation of 

unit and imposition of Environmental Compensation for violation period vide 

Letters dated-12.01.2024. 

2. That it is submitted that representations were received from stone crusher units 

against show cause notices dated 12.01.2024 issued by UPPCB. As per 

observations, it was found during visit that 05 Stone Crushers out of 26 Stone 

Crushers were complying with conditions imposed in CTO. The details are as 

follows:- 

 

S.N. 

 

Name and address of the Stone Crusher Units 

Complying Status 

CTO Valid upto 

dated 
Status 

1.  M/S MAA GAYATRI STONE WORKS, VILLAGE-

SONPUR, AHRAURA, CHUNAR, DISTRICT-

MIRZAPUR. 

31.07.2026 complying 

2.  
M/S P.N.C. INFRATECH  LTD, VILL.-SONPUR, 

CHUNAR, DISTRICT-MIRZAPUR. 

31.07.2026 complying 

3.  

M/s R.K. CONSTRUCTION C0MPANY.,VILL.-

SONPUR, PARGANA-BHAGWAT, TEHSIL-

CHUNAR, DISTRICT-MIRZAPUR. 

31.07.2027 complying 

6494



Page 2 of 8 

 

4.  

M/s ASHIRWAD STONE (EX. NAME M/S 

ASHIRWAD STONE WORKS), VILLAGE-BHAGAUTI 

DEI, PATIHATTA, CHUNAR, MIRZAPUR 

31.07.2025 complying 

5.  

M/s JAY MAA DURGAE MIXTUR PLANT,  

BHAGAUTI DEI, PATIHATTA, CHUNAR, MIRZAPUR 31.07.2025 complying 

 

However, the environmental compensation was imposed on above stone 

crushers for past violation. 

3. That it is submitted that as per the available records and facts observed during 

visit on 08.02.2024 and 09.02.2024 and recommendation sent by RO, UPPCB, 

Sonbhadra, U.P. Pollution Control Board has issued closure orders to 21 stone 

crushers and 40 mining leases vide letters dated 19.02.2024 after giving due 

opportunity as per law. 

4. That it is submitted that As per the available records and facts observed during 

visit on 08.02.2024 and 09.02.2024 and recommendation sent by RO, UPPCB, 

Sonbhadra, environmental compensationon on 25 stone crushers and 39 

mining leases have been imposed vide letters dated 19.02.2024 after giving due 

opportunity as per law.  

5. In order to ensure the compliance of closure orders of 21 stone crushers issued 

by UPPCB vide letter dated 19.02.2024, District Magistrate, Mirzapur had 

constituted the joint committee vide ref. No. G0227/O.A. No. 521/2022/2023 

dated 04.03.2023. The Joint committee visited the site and sealed all the 21 

stone crusher units.  
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6. District Magistrate, Mirzapur has directed Mining Officer, Mirzapur vide 

reference no. G0228/OA-521/2022/ 2023 dated 04.03.2024 for ensuring the 

compliance of closure orders issued to 40 mining leases by UPPCB vide letter 

dated 19.02.2024.  

7. The UPPCB vide letter dated 07.03.2024 has filed above status report in Hon'ble 

NGT as additional action taken report. 

8. After reviewing the action taken report submitted by UPPCB, Hon’ble NGT in 

the matter of Original Application No. 521/2022 Sampurna Nand Vs. State of 

U.P.&Ors, vide its Order dated 12.03.2024 instructed as following:- 

………"20. All the Project Proponents of Stone Crushers are directed to file their compliance 

reports in response to the reports of the Joint Committee, UPPCB and District Magistrate, 

Mirzapur with details of action taken/contemplated for the compliance of consent 

conditions as applicable to them within one month by email at judicial-ngt@gov.in 

preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image 

PDF and sent copy thereof to the Regional Officer, UPPCB who shall verify the compliance 

and file verification report before this Tribunal. UPPCB shall take appropriate remedial 

action regarding closure/revocation of closure on the basis of such verification of non-

compliance/compliance by the concerned Project Proponents. 

21. All the Project Proponents of mining leases are directed to file their compliance reports 

in response to the reports of the Joint Committee, UPPCB and District Magistrate, Mirzapur 

with details of action taken/contemplated for the compliance of consent conditions as 

applicable to them within one month by email at judicial-ngt@gov.in preferably in the 

form of searchable PDF/OCR Support PDF and not in the form of Image PDF and sent copy 

thereof to the Member Secretary, UPPCB.In view of complexity of the issues involved 

regarding compliance of environmental clearance/consent conditions imposed on the lease 

holders, we consider it appropriate to constitute a committee comprising of Member 

Secretary,UPPCB as Chairperson, representative of SEIAA, Lucknow and representative of 

Principal Secretary, Irrigation and Water Resources Department, Government of Uttar 

Pradesh as Members for examining/assessment/ verification of the compliance reports 

filed by the Project Proponents of the mining leases regarding compliance with the 
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environmental clearance and consent conditions imposed by SEIAA and UPPCB. The 

Director Mining and Geology, Uttar Pradesh shall take remedial action for 

cancellation/modification of the leases which are found close to Jargo Dam and UPPCB 

shall take action regarding ordering of closure/revocation of closure in view of non-

compliance/compliance with the EC and consent conditions. The SEIAA will be the nodal 

agency for coordination and compliance in this regard. 

22. List for further consideration on 25.04.2024.………" 

9. That in compliance of Hon’ble NGT directions, 05 stone crushers out of 21 stone 

crushers submitted their representation as response in UPPCB. The details are 

as follows:- 

 

S.N. 

 

Name and address of the Stone Crusher Units 

Presentation Status 

Presentation 

date 
Receiving date 

1.  M/S BASANT KUMAR (FORMERLY KNOWN AS 

M/SRAJ ASSOCIATE CRUSHER PLANT, 

VILLAGE-SONPUR, PARGANA-BHAGWAT, 

TEHSIL-CHUNAR, DISTRICT-MIRZAPUR. 

04.04.2024 08.04.2024 

2.  
M/S P.B.R. INFRATECH PRIVATE LTD., UNIT-04, 

VILL.-SONPUR, TEH.-CHUNAR, MIRZAPUR. 

04.04.2024 08.04.2024 

3.  

M/s SATYA NARAIN SINGH CONSTRCUTION 

PRIVATE LIMITED (FORMELY P.B.R. INFRATECH 

PRIVATE LTD., (STONE CRUSHER UNIT-03)), 

VILL.-SONPUR, TEH.-CHUNAR, MIRZAPUR. 

04.04.2024 08.04.2024 

4.  

M/s SHRI BAJARANG STONE, VILLAGE-

BHAGAUTI DEI, PATIHATTA, CHUNAR, 

MIRZAPUR  

 

 

04.04.2024 
08.04.2024 

5.  

M/s NEW ASHATBHUJA STONE  BHAGAUTI 

DEI, PATIHATTA, CHUNAR, MIRZAPUR 10.04.2024 10.04.2024 

 Besides above 05 stone crushers, another 01 stone crusher namely M/s Maa 

Shitla Stone (Stone Crusher Unit), Village-Sonpur, Pargana-Bhagwat, Tehsil-
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Chunar, District-Mirzapur had submitted their representation dated 30.01.2024, 

which was received on dated 12.02.2024 with respect to show cause notice 

dated 12.01.2024. 

10. That in compliance of Hon’ble NGT directions, Regional Officer, UPPCB, 

Sonebhadra had conducted the field visits of above 05 stone crushers on dated 

15.04.2024 to verify the compliance status. 

11. That it is submitted that as per the available records and facts observed during 

visit, 05 out of 21 Stone crushers were complying with the conditions imposed in 

previous ‘Consent to Operate’ (CTO). The Details are as follows:- 

 

S.N. 

 

Name and address of the Stone Crusher Units 

Complying Status 

Previous CTO 

   issued on date, 

(Presenty revoked) 

Status as on 

15.04.2024 

1.  M/S BASANT KUMAR (FORMERLY KNOWN 

AS M/S RAJ ASSOCIATE CRUSHER PLANT, 

VILLAGE-SONPUR, PARGANA-BHAGWAT, 

TEHSIL-CHUNAR, DISTRICT-MIRZAPUR. 

 

27.07.2022 Complying 

2.  M/S P.B.R. INFRATECH PRIVATE LTD., UNIT-

04, VILLAGE-SONPUR, TEHSIL.-CHUNAR, 

MIRZAPUR. 

 

26.05.2022 Complying 

3.  

M/s SATYA NARAIN SINGH CONSTRCUTION 

PRIVATE LIMITED (FORMELY P.B.R. 

INFRATECH PRIVATE LTD., (STONE CRUSHER 

UNIT-03)), VILL.-SONPUR, TEH.-CHUNAR, 

MIRZAPUR. 

 

28.05.2022 Complying 
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4.  

M/s SHRI BAJARANG STONE, VILLAGE-

BHAGAUTI DEI, PATIHATTA, CHUNAR, 

MIRZAPUR  

 

14.07.2022 Complying 

5.  
M/s NEW ASHATBHUJA STONE  BHAGAUTI 

DEI, PATIHATTA, CHUNAR, MIRZAPUR 
02.08.2021 Complying 

 

12. That the Regional Officer, UPPCB, Sonbhadra have sent inspection report of 

above 05 stone crushers to Head Quarter, Lucknow vide letters dated 

15.04.2024 with recommendation for revocation of the closure order dated-

19.02.2024, which is under consideration. 

13. M/s Maa Shitla Stone (Stone Crusher Unit), Village-Sonpur, Pargana-Bhagwat, 

Tehsil-Chunar, District-Mirzapur was issued closure order dated 19.02.2024 due 

to non compliance of CTO conditions, which is still effective and this stone 

crusher unit has not submitted any representation to revoke the closure order. 

14. That it is submitted that Environmental Comepnsation was imposed against 25 

stone crushing units. The amount of environmental compensation has been 

deposited by 04 stone crushers out of 25 stone crushers. The details are as 

follows:- 

 

S.N. 

 

Name and address of the Stone Crusher Units 

Status of Imposed Environmental 

Compensation 

Amount in Rs. Status 

1.  M/S MAA GAYATRI STONE WORKS, VILLAGE-

SONPUR, AHRAURA, CHUNAR, DISTRICT-

MIRZAPUR. 

7,06,250/- Deposited 
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2.  
M/S P.N.C. INFRATECH  LTD, VILL.-SONPUR, 

CHUNAR, DISTRICT-MIRZAPUR. 

7,06,250/- Deposited 

3.  

M/s R.K. CONSTRUCTION C0MPANY.,VILL.-

SONPUR, PARGANA-BHAGWAT, TEHSIL-

CHUNAR, DISTRICT-MIRZAPUR. 

3,00,000/- Deposited 

4.  

M/s JAY MAA DURGAE MIXTUR PLANT,  

BHAGAUTI DEI, PATIHATTA, CHUNAR, 

MIRZAPUR 

7,06,250/- Deposited 

 

 The documets regarding intimation about to deposit the amount of 

Environmental Compensation attached (Annexure-1).  

15. That it is submitted that the joint committee constituted by Hon'ble NGT 

comprising of representative of SEIAA, representative of Irrigation Department 

and Member Secretary, UPPCB has held a meeting on 19.04.2024 for the matters 

pertaining to minining projects. In compliance of Hon'ble NGT order dated 

12.03.2024, only one representation was received from mining project till the 

date of meeting. During meeting, it has been decided that representations of 

mining projects will be considered on case to case basis and physical verification 

of compliance of Environmental Clearance and CTO conditions will be done by 

the committee. Field visit of the committee is proposed on 3-4 May 2024. Copy 

of the minutes is enclosed herewith and marked as Annexure No.-2. 

Summary of this matter: 

1. Presently, 05 out of 26 Stone Crushers have upgraded Pollution Control 

measures and are complying with conditions imposed in valid CTO. 
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2. The closure orders had been issued against 21 out of 26 Stone Crusher by 

UPPCB under the section 31-A of Air (Prevention and Control of Pollution) Act, 

1981 (as amended) vide letter dated 19.02.2024. 

3. Only 05 out of 21 stone crushers have submitted their representation as 

response in compliance of Hon’ble NGT directions vide order dated 

12.03.2024. After verification, the Regional Officer, UPPCB, Sonbhadra have 

sent inspection report of said stone crushers to Head Quarter, Lucknow vide 

letter dated 15.04.2024 with recommendation for revocation of the closure 

order dated-19.02.2024, which is under consideration. 

4. The amount of environmental compensation has been deposited by 04 stone 

crushers out of 25 stone crushers. 

5. M/s Maa Shitla Stone (Stone Crusher Unit), Village-Sonpur, Pargana-Bhagwat, 

Tehsil-Chunar, District-Mirzapur was issued closure order dated 19.02.2024 due 

to non compliance of CTO conditions, which is still effective and this stone 

crusher unit has not submitted any representation to revoke the closure order. 

6. The joint committee has been decided during meeting that representations of 

mining projects will be considered on case-to-case basis and physical 

verification of compliance of Environmental Clearance and CTO conditions will 

be do by the committee. Field visit of the committee is proposed on 3-4 May 

2024. 

 The above compliance status report is being filed for the kind perusal and 

consideration of this Hon'ble Tribunal. 

Dated: 22.04.2024 

 

 

 

(U.K. Gupta) 

Regional Officer 

U.P. Pollution Control Board, 

Sonbhadra 
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FMGAYATRI STONE WORNS 

Maa Gayatri Stone Works 

if. No. 

Branch Office : Sonepur, Ahraura, Mirzapur -231301 
E-mail :maagaytristoneworks@gmail.com 

:8953003304 
8953003305 

Head Office :J 13/93 AT Cotton Mill Compound, Opposite Pani Tanki, Chowkaghat, Varanasi -221001 

Dated:23..e.3.:24 

67/24 f16-19.02.2024 t H-12 3THR 5O 50,000/-(yaH ZGR HY) HA �Ì d 

ya07233 // -2/HOTtoTo-67/24 fei-19.02.2024 GTRI 3feIT qutqrufy efrytf 50 

os-UBINOS70150 i-16.03.2024 h H oI fUT TUT t(gocTo3RO HGT-BARBR202403 1600765404 aî 

For- MAA GAYATRI STOAE WORKA 
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ACheque(s)sutbjed io realization) Cierk/CashierTeler Acct. 

BARISKo VO3IS0D>6 

Amount () 

TOn (r words) Rupees 

Fange 

Remitance 

Saneayame 
Beneiciary Alc Type 

Benefciarys AE NOoK2oleaQloy 
IFS Codeu PINAHso 

tAta) 

Anount of 

BrsnchLUAtR 

RTGS/NEFT favouring 

Namo of acçount hoider 
Acoount NoUolhocanse os 

Bank Df EBaroda 

Base Branch 
DateLA2lo49 

BranchhauoeAY 
B 

F.No 404 6503



JAI MAA DURGAE MIXTURE PLANT 

Add - BHAGAUTI DEI,CHUNAR,MIRZAPUR 
GST No.:- 09AAPEJ6860Q1Z9 

67/24 fiG 19.02.2024 i Yt H-12 34HR 5O 50,000/-(4Z JGR H4) H T 

yor35/ -2/HOOto67/24 feiG 19.02.2024 GRI eiT qfqrufs ayi 50 

52024030485193467 â s Hcr)I 

-lo3|2024 

fio-04.03.2024 

PAN NO :-AAPFJ68600 

yotorRO H-HDFCR 
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Request 

for 

C IDD 

EGS 

and 
NEFT 

can 
also 

be 
placed 

using 

Netbañking 

details 

provided 

by 
the.CusioTei, 

O0o52 

to 
be 

a 

and 

Conditions 

mentoned 

in 
the 

form 

MDFC 
Barik 

wiil 
accept 

no 
liability 

for 
any 

consequences 

arising 
out 
of 

eronous 

WnfayAnBank 

wh, 
IFSC 

Code 

U5 

INO5102Customers 

will be 
guldad 

by 
the 

Terms 

FoF HoECBank 

Custoners Copy 

RHBaak 

iredited 

to 
Account 

number 

tOSOolO002| 

oof 

Received 

applicationfor 

RTGS 

/ NEFTfor 

an 
amount 

of 

RS.o2 

5 

vide 

Cash/'Cheque 

number 
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TIN.: 09AUPPS5795K1ZE 

M/s R.K. Construction Company Gau Ghat, Mirzapur (U.P) 231001 

Mob.:9839326573 
Email- sonu291981@gmail.com 

Stone Crusher, Building Materials & General Government Order Supplier 

fjco-27.03.2024 

67/24 feiG-19.02.2024 i Yt HEAT-12 34THR H0 50,000/-(4H BUR HY) HZ d � 
TRUt T- 3866OILGO00824 i6-16.03.2024(sUIufA Hera) yg as ylU yaG 
ya07232//-2/HOvtocTo67/24 fH0G-19.02.2024 GTN 3feTtT yytqrufs tfaytt 50 

Date 4lealrs. 

qUS, THi TR, TETG fRert I HE-701502010002104 3T3OFOYHO bG-UBINOS70150 

a 

(IG gHR RE) 

(RIG HTr E) 
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Transaction Details 

Transaction date 

Type 

Amount 

Description 

X 

15/03/2024 

Debit 

7300000.00 

NEFTPUNB240750 

25740/UTTAR PRA 
DESH PRAD 
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PNC 

f-2/yO ÍTO�TO-67 /24 fHi5-19.02.2024 

Corporate Office : PNC Tower, 
3/22-D, Civil Lines, Bypass Road, 
NH-2, Agra-282002 

lg-UBINOS70150 fei-20.03.2024 HI T feT 4T (otoTRO 
HI-BARBO24079582410 yfà Hej)| 

Regd. Office : NBCC Plaza, Tower II, 
4th Floor, Pushp Vihar, Sector-V, Saket 
New Delhi-110017 (India) 

PNC Infratech Limited 

Tel.: 91-562-4054400 (30 Lines) 
91-562-4070000 (30 Lines) 

Tel. :91-11-29574800 (10 Lines) 
91-11-29566511, 64724122 

An 1SO 9001: 2015 Certificd CoIpany 

Fax:91-562-4070011 

Fax: +91-11-29563844 

Email: ho@pncinfratech.com 

Email : delhioffice@pncinfratech.com 
Web. www.pncinfratech.com 
CIN : L45201DL1999PLC195937 
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